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C.P.No.(IB) 163/ALD/2017

Advocate, Ms. Shrankhla Yadav, for the petitioner.

No representation from the Corporate Debtor Company,
despite a proper notice issued to and received by it.

In view of this, the case is fixed for the argument,

The matter be listed on 18" January, 2018,
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Date: 18/12/2017 H.P. Chaturvedi,
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